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Supreme Court [7]

Fenkin Infotech LLP v. Aniruddh Nikhil Makhecha, (P.S. Narasimha and A.S. Chandurkar, JJ.), 2025
SCC OnLine SC 1497

Kal Airways (P) Ltd. v. Spicejet Ltd., (P.S. Narasimha and A.S. Chandurkar, JJ.), 2025 SCC OnLine
SC 1502

Konde Nageshwar Rao v. A. Srirama Chandra Murty, (B.R. Gavai, C.J. and Augustine George
Masih, J.), 2025 SCC OnLine SC 1499

M.C. Ravikumar v. D.S. Velmurugan, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC
1498

Shaileshbhai Ranchhodbhai Patel v. State of Gujarat, (Dipankar Datta and Ujjal Bhuyan, 1J.), 2024
SCC OnLine SC 5569

Sua v. State of Rajasthan, (B.R. Gavai, C.J. and Augustine George Masih, J.), 2025 SCC OnLine SC
1500

Vishnu Vardhan v. State of U.P., (Surya Kant, Dipankar Datta and Ujjal Bhuyan, JJ.), 2025 SCC
OnLine SC 1501

Allahabad High Court [23]
Amit Kumar Singh v. Union of India, (Abdul Moin, J.), 2025 SCC OnLine All 4284
Anand Prakash Joshi v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 4287

Anurag Sharma v. North Central Railways, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025
SCC OnlLine All 4283

Boby Raj Aryan v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 4288

Javed v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4276

Jyoti Sharma v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 4289

Kalu v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4281

Kishori Lal v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 4271
Mithlesh Devi v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4278

Mumtaz Ali v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4273

Nitin Yadav v. State of U.P., (Saurabh Srivastava, J.), 2025 SCC OnLine All 4269

Pappu Yadav v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 4268

Praveen Shukla v. State of U.P., (Rajesh Singh Chauhan, J.), 2025 SCC OnLine All 4279
Raj Kumar v. State of U.P., (Ajay Bhanot, J.), 2025 SCC OnLine All 4272

Rajesh Kumar Yadav v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 4282
Rajesh v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4275

Ram Prakash Gupta v. U.P. Rajkiya Nirman Nigam Ltd., (Abdul Moein, J.), 2025 SCC OnLine All
4285

Rohan Singh v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4280

Rohit Chauhan v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4277

Sabra v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4274

Sanjeev Kumar v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 4286
Uma Sharma v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 4290
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Vijay Kumar Shukla v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 4270

Andhra Pradesh High Court [31]
Adepu Ramesh v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2703
Ahsan Khan v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2683
Allam Giri v. Gudupu Harika, (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2689

Almond King (P) Ltd. v. State of A.P., (R. Raghunandan Rao and Sumathi Jagadam, JJ.), 2025 SCC
OnLine AP 2696

Annapureddy Kondareddy v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2684
Azim v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2686

Babanbaigari Begum v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2682
Bathula Nagendra Prasad v. State of A.P., (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 2690

Bommidi Dharmaraju v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
2704

C. Yellamma v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2681

Dandu Kameswari v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
2688

Devandla Narayana v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2685

Dhanya Steel Industries (P) Ltd. v. APERC, (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC
OnLine AP 2693

Dharani Infra v. State of A.P., (R. Raghunandan Rao and Sumathi Jagadam, JJ.), 2025 SCC OnLine
AP 2698

Gollapally Venkat Rao v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
2687

Gorikapudi Sujini v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 2701
Gutthurthi Roji v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2699

Madala Prameela v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
2705

Maddirala Srinivasulu Reddy v. Commr., (R. Raghunandan Rao and Sumathi Jagadam, JJ.), 2025
SCC OnLine AP 2695

Medikonda Constructions (P) Ltd. v. Commr., (R. Raghunandan Rao and Sumathi Jagadam, JJ.),
2025 SCC OnLine AP 2697

Nadimpalli Ramam Raju v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC
OnLine AP 2708

Pushadapu Sri. Rama Krishna v. Edpuganti Prakash, (Dr Y. Lakshmana Rao, J.), 2025 SCC
OnLine AP 2692

State v. Chinta Ramesh Babu, (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2691

Surya Teja Agencies v. State of A.P., (B.S. Bhanumathi, J.), 2025 SCC OnLine AP 2709

T. Lakshmi Devi v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2702
Y. Srikanth v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2706

Y. Srikanth v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2707
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Yanamareddy Hemalatha v. Yanamareddy Venkata Reddy, (B.V.L.N. Chakravarthi, J.), 2025 SCC
OnLine AP 2680

Yarramneni Rathaiah v. Navuluri Anjaiah, (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 2679
Yecharla Manmadha Rao v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 2700

Yelluri Kiran Kumar Reddy v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC
OnLine AP 2694

Bombay High Court [8]

Bajaj Electricals Ltd. v. Asst. CIT, (K.R. Shriram and Firdosh P. Pooniwalla, JJ.), 2023 SCC OnLine
Bom 3257

CIT v. Interoute Communications Ltd., (K.R. Shriram and Firdosh P. Pooniwalla, JJ.), 2023 SCC
OnLine Bom 3255

HDFC Bank Ltd. v. CIT, (G.S. Kulkarni and Advait M. Sethna, JJ.), 2024 SCC OnLine Bom 4225

Jairam v. Margao Municipal Council, (Nivedita P. Mehta and M.S. Sonak, J]J.), 2025 SCC OnLine
Bom 2692

Kakasaheb Sudamrao Jarhad v. Suresh Punjaram Jadahv, (Advait M. Sethna, J.), 2025 SCC OnLine
Bom 2689

Kay Kay Overseas Corpn. v. Dy. CIT, (K.R. Shriram and Firdosh P. Pooniwalla, JJ.), 2023 SCC
OnLine Bom 3256

Priya v. Meena, (R.M. Joshi, J.), 2025 SCC OnLine Bom 2691
Resources International v. Lithoferro, (Nivedita P. Mehta, J.), 2025 SCC OnLine Bom 2690

Calcutta High Court [90]

Abdul Kaji Mondal v. State of W.B., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC
OnLine Cal 6030

Amrita Bose v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5981

Anil Kumar Jain v. Union of India, (Sabyasachi Bhattacharyya, J.), 2025 SCC OnLine Cal 6023
Anil Kundu v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5995

Arghya Nayek v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5982
Arunima Paul v. State of W.B., (Soumen Sen and Smita Das De, JJ.), 2025 SCC OnLine Cal 5948
B.K. Steels (P) Ltd. v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5990
Babusona Hembram v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5989
Badal Das v. State of W.B., (Subhendu Samanta, J.), 2025 SCC OnLine Cal 6025

Baisakhi Mistri v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6018

Baishakhi Ghosh v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5986
Barnali Mazumder Bhattacharya v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6009
Bhagirath Sasmal v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5955
Bibek Paria v. State of W.B., (Soumen Sen and Smita Das De, JJ.), 2025 SCC OnLine Cal 5950
Bikash Mandal v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5979
Bikramjit Pal v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5974

Chitra Metiya v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5965
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Dalia Das Roy v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6002
Debtanu Chakraborty v. State of W.B., (Ajay Kumar Gupta, J.), 2025 SCC OnLine Cal 5941
Ealarn Narjinary v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5973
Gayatri Saha v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5983

Gopal Chandra Manna v. W.B. State Electricity Distribution Co. Ltd., (Kausik Chanda, J.), 2025
SCC OnLine Cal 6017

India Electrodes & Co. v. State of W.B., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025
SCC OnLine Cal 5946

Indusind Bank Ltd. v. State of W.B., (Tirthankar Gheosh, J.), 2025 SCC OnLine Cal 5996

Jayanta Mallick v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5960

Jhuma Das v. CESC Ltd., (Kausik Chanda, J.), 2025 SCC OnLine Cal 6024

Jyotish Mahato v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5978

Kakali Roy Chakraborty v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5961

Kalachand Ghatak v. Dr. Siddhartha Neogi, (Sabyasachi Bhattacharyya, J.), 2025 SCC OnLine Cal
6029

Kalipada Kalindi v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5997

Kalyani Tripathy v. State of W.B., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC
OnLine Cal 6004

Kolkata Metropolitan Development Authority v. Pawan Kumar Chowdhury, (Debangsu Basak and
Md. Shabbar Rashidi, JJ.), 2025 SCC OnLine Cal 5952

Kripalini Mandal v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6010

Krishna Das v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 6028

Krishna Guha v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6008

Lutfar Rahaman v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5970
Madan Mohan Pal v. State of W.B., (Tirthankar Gheosh, J.), 2025 SCC OnLine Cal 5994

Madhabi Manjari Guha v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6003
Mahadeb Bhaumick v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 6027

Mahesh Chandra Kayal v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5956
Mamata Maity v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6026

Maya Roy v. State of W.B., (Ajay Kumar Gupta, J.), 2025 SCC OnLine Cal 6019

Mihir Kumar Pande v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5959

Mohd. Abdul Quasem Khan v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal
5957

Mohd. Habil v. State of W.B., (Partha Sarathi Sen, J.), 2025 SCC OnLine Cal 6020

Monoj Kumar Nandy v. Satya Narayan De, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025
SCC OnLine Cal 5953

Nabanita Sinha v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6011

Nawda Thana Ferry Service Coop. Society Ltd. v. State of W.B., (Rajasekhar Mantha and Ajay
Kumar Gupta, JJ.), 2025 SCC OnLine Cal 5947

Papiya Mondal v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5980
Pia Barua v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5975
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Ministry of Civil Aviation [Noti. No. Av-29017/39/2020-Sdit-Moca]
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Ministry of Commerce and Industry [F. No. 01/94/180/454/AM11/PC-4]
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Ministry of Commerce and Industry [F. No. 14/35/2016-DGAD]
Ministry of Commerce and Industry [F. No. 22/1/2018-DGTR]

Ministry of Commerce and Industry [F. No. 6/3/2018/DGAD(1)]
Ministry of Commerce and Industry [F. No. 2(2)/2018-SPS]

Ministry of Commerce and Industry [Noti. No. S.O. 3873(E)]

Ministry of Commerce and Industry [F. No. 01/89/180/48/AM-13/PC-2[A]/E-5928]
Ministry of Commerce and Industry [F. No. 17/4/2018-EP (Agri.1V)]
Ministry of Commerce and Industry [F. No. 22/1/2020-DGTR]

Ministry of Commerce and Industry [F. No. 6/11/2019-DGTR]
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Ministry of Commerce and Industry [F. No. 6/24/2019-DGTR]
Ministry of Commerce and Industry [F. No. 6/26/2020-DGTR]
Ministry of Commerce and Industry [F. No. 7/26/2020-DGTR]
Ministry of Commerce and Industry [Noti. No. S.O. 1032(E)]
Ministry of Commerce and Industry [Noti. No. S.O. 1047(E)]
Ministry of Commerce and Industry [Noti. No. 42/2015-2020]
Ministry of Commerce and Industry [Noti. No. S.0. 2047(E)]
Ministry of Commerce and Industry [Noti. No. S.0O. 2290(E)]
Ministry of Commerce and Industry [Noti. No. S.O. 2471(E)]
Ministry of Commerce and Industry [Noti. No. S.O. 487(E)]
Ministry of Commerce and Industry [F. No. 6/16/2019-DGTR]
Ministry of Commerce and Industry [F. No. 6/37/2019-DGTR]
Ministry of Commerce and Industry [F. No. 6/43/2019-DGTR]
Ministry of Communications and Information Technology [Noti. No. 2(10)/2020-CLeS]
Ministry of Consumer Affairs [Noti. No. S.O. 2163(E)]
Ministry of Consumer Affairs [Noti. No. S.0. 3257(E)]
Ministry of Consumer Affairs [Noti. No. S.O. 3258(E)]
Ministry of Consumer Affairs [Noti. No. S.O. 3260(E)]
Ministry of Consumer Affairs [Noti. No. S.O. 2421(E)]
Ministry of Consumer Affairs [Noti. No. S.O. 2422(E)]
Ministry of Consumer Affairs [Noti. No. S.O. 77(E)]

Ministry of Corporate Affairs [Noti. No. G.S.R. 395(E)]
Ministry of Corporate Affairs [Noti. No. G.S.R. 396(E)]
Ministry of Corporate Affairs [Noti. No. G.S.R. 431(E)]
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Ministry of Corporate Affairs [Noti. No. G.S.R. 463(E)]
Ministry of Corporate Affairs [Noti. No. S.0. 2377(E)]
Ministry of Corporate Affairs [No. ROC/Chn/S.248(2)/2021/4]
Ministry of Culture [Noti. No. S.0. 799(E)]

Ministry of Defence [Noti. No. B/59111/IMA(DE)/Rtg.‘A’/CDSE/2700/D(AG)]
Ministry of Defence [Noti. No. 09(E)]

Ministry of Defence [Noti. No. 10(E)]

Ministry of Defence [Noti. No. 11(E)]

Ministry of Defence [Noti. No. 12(E)]

Ministry of Defence [Noti. No. 13(E)]

Ministry of Defence [Noti. No. 14(E)]

Ministry of Defence [Noti. No. 15(E)]

Ministry of Defence [Noti. No. 16(E)]

Ministry of Defence [Noti. No. S.R.O. 05(E)]
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